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MR. SPEAKER : The House will stand in 
silence for a minute as a mark of respect to 
the departed souls.

The Members then stood in silence for a 
short while.

SOME HON. MEMBERS rote-

SHRI K. MANOHARAN (North Madras): 
Mr. Speaker, Sir. on a point of order.

MR. SPEAKER : There is nothing before 
the House........(Interruption)

PRADHAN MANTRI. PARAMANU 
URJA MANTRI, GRIH MANTRI TATHA 
SOOCHANA AUR PRARASAN MANTRI 
(SHRIMATI INDIRA GANDHI) : After I 
introduce the Ministers he may raise it.

MR. SPEAKER : I will explain ..{Interrup
tion).

SHRI K. MANOHARAN : Let me explain 
the point of order.

MR, SPEAKER : May I give you some 
information ? We had the Presidential order 
about Hindi. Wc have another order again 
this morning. I will explain them after the 
Prime Minister has introduced the new Minis
ters.

INTRODUCTION OF NEW MINISTERS

PRADHAN MANTRI, PARAMANU 
URJA MANTRI, GRIH MANTRI TATHA 
SOOCHANA AUR PRASARAN MANTRI 
(SHRIMATI INDIRA GANDHI) : Sir. may 
I, with your permission, introduce the new 
members of the Council of Ministers, Shri C.< 
Subramaniam, Minister of Planning* Science 
and Technolqgy/Yojna Mantri, Vigyan aur 
Prodyogikji Vibhag Mantri; Shri Unia Shan
kar Dik^hit, Minister of Works and Housing/ 
Ninnau aur A was Mantri; Ministers of State—

Shri H, N. Bahuguna, Minister of Communi
cations/ Sanchar Manlri; Prof. D.Jfc-Chatto- 
padhyaya. Health and Family Planning/Swas- 
thya aur Pariwai Niyojan; Shri Motfan Dharia. 
Planning/Yojana Mantialaya; Shri «Sfiah 
Nawaz Khan, Stud and Miuc\/Jspat aur Khan 
Mantralaya; Shri GhansbySun Oia, Industrial 
Dcvclopment/Audyogik Vikas Mantralaya. 
Deputy Ministers - Shri Bedafrrata Barua. 
Company Affairs^Kamp ani KaTya Vibhag', 
Shri A. C G eorge. foreign Trade^Videsh 
Vyapar Mantralaya; Shri Baijnajlr'Kureel. 
Irrigation and Powcr/Sinchai aur Vidyut 
Mantralaya.

AN HON. MEMBER : Where is he ?

SHRIMATI INDIRA GANDHI : t am 
sorry; I think, he is answering questions in 
the Rajya Sabha.

SHRI S. M. BANERJEE (Kanpur) : They 
are not present even on the opening day.

SHRIMATI INDIRA GANDHI : Shri
mati Sushila Rohatgi, Financc/Vitta Mantra
laya; Shri B. Shankaranand. Parliamentary 
Affairs/Sansadiya Karya Vibhag; Shri Dalbir 
Singh, Petroleum and Chemicals/Petroleum 
aur Rasayan Mantralaya; Shri Dharamvir 
Singh, Information and Broadcasting/Soochana 
aur Prasaran Mantralaya; Shri Kedar Nath 
Singh, Parliamentary Affairs/Sansadiya Karya 
Vidhag, Shri Halgovind Verma, Labour and 
Rehabilitation/Shram aur Punarwaa Mantral
aya; and Prof. D. P. Yadav, Education and 
Social Welfare/Shiksha aur Samaj Kalyan 
Mantralaya.

SHRI N. SREEKANTAN NA1R (Quil- 
on) : She has read out something. We did not 
understand what she said.

MR. SPEAKER : She was also reading in 
English.

RE : DESIGNATIONS OF MINISTERS

SHRI K. MANOHARAN (North Mad
ras) : Sir, my point of order is this. 1 have 
got the list of questions before me. The first 
question has been asked by Shri R. S, Pandey 
and Shri S. M. Krishna but I do no know to 
which Minister it is addressed because it 
reads ;
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[Shri K. Manoharan]

“Will the Raksha Mantri be pleased to 
state’*.

(Interruption). I am afraid, the slightest 
derailment of Raksha Mantri may land in 
Riksha Mantri also. But that is not the point; 
my point is this.

SHRI S. M. BANERJEE (Kanpur) : A 
language cannot be ridiculed like that. English 
is a foreign language.

SHRI K. MANOHARAN : I am not ridi
culing. My intention is not to ridicule any 
language at all. 1 love Hindi and 1 respect 
Hindi. That is a different matter. The point 
is that 1 think this is unconstitutional. In arti
cle 343 of the Constitution it is very clearly 
stated :

' ‘The official language of the Union shall
be Hindi in Devanagari script.”

But here it is in the Roman script. 1 think, 
this is against the spirit and letter of the Con
stitution.

Secondly, it violates flagrantly the assur
ances given by the late lovable Prime Minister, 
Pandit Jawaharlal Nehru, the father of the 
present Prime Minister.

Thirdly, it violates the Official Languages 
Act. 1 can quote...

MR. SPEAKER : Please be brief.

SHRI K. MANOHARAN : Please have 
some patience. I have never in my parliamen* 
tary life created any scene whatsoever. This 
is the first time 1 am expressing my feelings 
on behalf of the people of South, non-Hindi 
speaking people-..

SHR1MATI LAKSHM1KANTHAMMA 
(Khammam) : Let him speak on behalf of 
his Own State, not on behalf of others. 
(Inter luptiens)

SOME HON. MEMRERS: Sit down.

SHRI K. MANOHARAN : 1 can afford 
to ignore her.

I quote from the Official Languages Act.

“3. (1) Notwithstanding the expiration 
of the period of fifteen years from the 
commencement of the Constitution, the 
English language may. as from the 
appointed day, continue to be used, in 
addition to Hindi,-..

(a) for all the Official purposes of 
the Union for which it was being 
used immediately before that 
day; and

(b) for the transaction of business 
in Parliament.”

it  has been an accepted practice that two 
Questions Lists are simultaneously printed, 
one for the sake of Hindi speaking people 
and another for the sake of non-Hindi speak
ing people. The Status quo was being main
tained- There has been no disturbance or 
difficulty whatsoever. Suddenly, like a bolt 
from the blue, this has been done and we are 
asked that we must swallow it. On behalf of 
my party, if the hon. lady Member has got 
any objection, and on behalf of my State, I 
categorically say that it is not acceptable to 
us, to the D. M. K. Party as well as to the 
people of South.

Another point, the most important one, 
is this. In 1965. when there was a turmoil, if I 
may be permitted to say, a conflagration, in 
Madras State, in Tamil Nadu, regarding anti- 
Hindi agitation, I am very happy to say that 
the present Prime Minister who was then the 
Information and Broadcasting Minister had 
the courage to visit Madras State where she 
said to the press, “If  the language issue is 
like this, I am sure it requires re-appraisal/' 
While she said “ re-appraisal", we never thou
ght re-introduction of Hindi in this Roman 
script.

We feel this is an indirect declaration of 
cultural war on the people of non-Hindi spea
king people.

I  had a talk with the Parliamentary Affairs 
Minister, Shri Raj Bahadur. He said. “You 
are free to call the Prime Minister as Prime
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Minister. You need not call as Pradhan Man
tri.” When I asked him why in the English 
Questions List Pradhaa Mantri is also introd
uced, he said, it is Prime Minister/Pradhan 
Mantri'—there is an oblique...

AN HON. MEMBER : Oblique Prime 
Minister.

SHRI K. MANOHARAN : If you refer to 
the English dictionary, “oblique” means dis
honest. So, this oblique business must go-.. 
(Interruptions) We are all one here. We are 
for the creation of a socialistic society and the 
process of consolidation of socialistic forces 
is in the offing.

In 1971, the people have given a clear man* 
date. Not for this language purpose. I must 
say that the people have forgotten the langu
age issue- Everywhere, there was tranquillity 
and the country pinned its faith on the per
sonality of the Prime Minister who could deli
ver the goods. Why is this Hindi issue being 
raked up again ?

] request the Prime Minister that she 
must immediately see that the Presidential 
Order, the Notification, is withdrawn forth
with- Secondly, the status quo should be 
restored. If these two things are not accepted 
by the Prime Minister, she need not express 
regret...{Interruption) I am not like Mr. Jyotir- 
moy fiosu. I want to be sober. I request the 
Prime Minister to withdraw it forthwith. Who 
are the people behind the villainy, crimina
lity, I do not know. 1 urge upon the Prime 
Minister that she should understand the depth 
of the feelings of the non-Hindi speaking 
people. We must follow the previous practice. 
There has been absolutely no difficulty or 
disturbance whatsoever experienced so far in 
following that practice. So, shall I request 
you, Mr, Speaker, and through you, 
the Prime Minister, that she should make 
a statement immediately ? Because, Sir, 
our responsibility towards the people and 
our duty towards the people is much more 
than the petty language issue. This is high 
time for us to do something for the good of 
the country. Immediately after the historic 
announcement of the nationalisation of Gene- 
ral Insurance people are very happy and 
they have sent telegrams after telegrams to 
the Prime Minister, Why ? Because, people

believe, the is tending towards the socialist 
path. But then came a brake. In this way 
people definitely doubt and suspect the in
tention of the Prime Minister.

MR. SPEAKER : You may kindly concl
ude.

SHRI K. MANOHARAN : Mr- Speaker, 
let me finish. Why I take some time is this.
I prevail upon the Prime Minister that she 
should come out with a statement withdrawing 
the President’s Notification and the status quo 
ante should be restored.

SHRI A. K. GOPALAN (Palghat) : We 
took up this matter. The Minister of Parlia
mentary Affairs told us also. I don’t know why 
this situation was created, because it is not 
for the sake of Hindi, it is not those who 
love Hindi who would like to do like this. All 
this creatcs suspicion, that they are imposing 
something. You said, Sir, there is some other 
order like that. We want to know what it is.

SHRI INDRAJIT GUPTA (Alipore) : 
This Presidential Order making these rules 
has been made under Clause (3) of Art. 77 of 
the Constitution. This relevant clause says :

“The President shall make rules for the 
more convenient transaction of the 
business of the Government of India, 
and for the allocation among Ministers 
o f the said business.”

I would like to know from the Govern
ment as lo what were the great inconveniences 
which were being felt, like for instance writing 
the Finance Ministry as Finance Ministry ins
tead of Vitta Mantralaya in the Question 
Lists and in the papers circulated in Engli^i. 
What was the great inconvenience felt, for the 
purpose of writing these designations, to 
make the Engiish-Jtnowing Members under
stand the relevant designations of the Minis
ters ? I am unable to understand the reasons 
for any inconvenienee being caused on this '  
score. In viow of the delicate nature of the 
language problem, and the allergy which 
rightly or wrongly does exist in large 
areas and parts of this country on this 
question, it will take us some time 
more to solve this problem with patience.

I  cannot imagine a more tactless thing
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(Shri Indrajit Gupta]

that the Government could have done at this 
stage. This change is only a diversion from 
much more pressing and urgent problems 
facing the country and the people. This is 
nothing but a diversion, if I may say so, a 
provocation, which may have been unwittingly 
done, but nevertheless it acts as a provocation 
and disturbs the feelings of the Members who 
come from the non-Hindi regions.

I do not know why Government should 
stand on false prestige in this matter, I don’t 
think it is necessary that this must be done. 
They could have continued in the old way, 
which was working quite well.

Nobody has enmity to Hindi. I am not 
against Hindi 1 understand Hindi perfectly 
well. But it is a question of what attitude you 
adopt which is behind all this. Why should 
they suddenly rake up this Hindi problem 
suddenly in this fashion, without consulting, 
anybody, without consulting any of the oppo
sition parties ? Suddenly wc arc confronted 
w ith this thing.

So I \ery strongly support what Mi. Mano- 
haran has said. 1 would request the Govern
ment not to stand on a sense of piestigc but 
to icconsulcr this matter and to withdiaw this 
step. Nothing is jroing to he lost, heavens arc 
not going to liill ir this change is not done. 
Wc should continue the old system which was 
working smoothly without any difficulty and 
wc should be allowed to continue that system.

SHRI SHYAMNANDAN MISHRA (Be- 
gusarai): I have no doubt that all these forms 
af e bound to be acceptable m course of time, 
just as the term ‘Lok Sabha’ is acccptablc 
to Hon, Mcmbeis, which happens to be on 
the top of the Order Paper.

SHRI G. VISWANATHAN (Siddipet) : 
That should also be changed to House of the 
People.

SHRI SHYAMNANDAN MISHRA : But 
the more important thing is that Government 
should have thought that it would have suited 
everybody if the new forms were gi ven simul
taneously with the old forms in brackets.

Would Government not be pleased to consider 
this ?

SHRI K. MANOHARAN : That is what 
they have pul in oblique—

SHRI SHYAMNANDAN MISHRA : My 
hon. friend is afraid of 'oblique*.

SHRI SAMAR GUHA (Contai) : May I 
submit...

MR. SPEAKER : 1 am sorry; no debate is 
going on now.

SHRI SAMAR GUHA : I had written to 
you in advance.

SHRI S. M. BANERJEE : Let the Prime 
Minister make a statement. Otherwise, we 
shall lose the Question Hour. The questions 
arc also equally important.

SHRI SAMAR GUHA : I had written to 
you in advance...

MR. SPEAKER : I do not want the whole 
of the Question Hour to be taken up by 
this.

SHRI A. I*. SHARMA(Buxur): The point 
of order has to be disposed of by you and not 
by the Prime Minister. What is the point of 
oixici ?

SHRI SEZHIYAN (Kumbakonam) : The 
point of oider is that this is a departure from 
the old practice.

SHRI BIRLNDER SINGH RAO (Mahen- 
dragarh): On a point of order...

SHRL SAMAR GUHA : The order that 
has been issued is in clear violation of the 
spirit of the Constitution and also the resolu
tion that had been adopted in this House in 
regard to language. This just cannot be done; 
they cannot suddenly switch over to Hindi 
translation* It might be done by Hindi trans
literation. It could also be done simultaneou
sly; they could have English and side by side 
there might be Hindi transliteration also, i 
icpeat that this violates the spirit of the Con
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stitution; this vitiates the resolution on lun- 
guage which had been adopted in this House, 
according to which it was said that Hindi and 
English would be there simultaneously. I am 
not opposed to the Hindi version. I would 
submit that the nomenclature could have been 
given by transliteration, instead of trying to 
discover some awkward words to designate the 
Ministries. 1 feel that in accordance with our 
Constitution and also the spirit of the resolu- 
tion that we have adopted, the nomenclatures 
of the Ministries should be in English; they 
may be in brackets in Hindi.

SHRI BIRENDER SINGH RAO : Sir, 
you have already been very partial to some 
friends who have allergy towards Hindi.

SOME HON. MEMBERS : No, no.

SHRI SAMAR GUHA : There is no ques
tion of allergy.

SHRI BIRENDIJR SINGH RAO : 1 would 
like to know whether there is any such thing 
as pure English. English as such consists of 
words from all languages. English has got 
words from all languages in the world, if some 
words of Hindi arc added to the English lan
guage, English will still remain English. Sim
ply because of the addition of just a few words 
of Hindi, how can we say that English has 
ceased to be English ? English has got French, 
Latin and German words in it. So why can 
there not be Hindi words also in English ?

PRADHAN MANTRI, PARAMANU 
URJA MANTRI, GRIH MANTRI TATHA 
SOOCHNA AUR PRASARAN MANTRI 
(SHRIMATI INDIRA GA N D H I): Last time, 
we ̂ established a good system that we should 
meet, the Leaders of the Opposition lo decide 
all these points. Since this is becoming a rather 
heated debate, 1 suggest that we may meet 
some time today or tomonow and we may 
talk it over.

So far as Shri Shyamnandan Mishra’s 
suggestion is concerned, we have already 
taken that decision that English and Hindi 
should be there together. But we shall discuss 
this with all of the opposition leaders, rather 
than have this debate here.

SHRI G. V1SWANATHAN : They should

have discussed with all the leaders of the 
Opposition first.

SHRI K. MANOHARAN : The assurance 
given by the Prime Minister is that we can sit 
shortly within a day or two ..

AN HON. MEMBER : Today.

SHRI K. MANOHARAN : Our conveni
ence must also be taken into account. We can 
meet today or tomorrow, at any rate, not in 
the distant future. We must sit and we must 
see that a formula or a concrete proposal is 
evolved which would be acceptable to the non- 
Hindi-speaking as well as the Hindi-speaking 
people. Is that the spirit that she has expre
ssed ?

SHRIMATI INDIRA GANDHI : Yes, 
that is it.

SHRI KALYANASUNDARAM (Tiruchi- 
rapaili) : Till that time, will the notification 
be kept in abeyance ?

SHRI INDRAJIT GUPrA : You said 
something about some new Presidential order 
coming into effect. We do not know what 
it is.

MR. SPEAKER : This is not the Presi
dential Order. The Presidential Order was the 
first one. The second one is from the Prime 
Minister's Secretariat. We can give the English 
equivalent also along with Hindi—that was 
what she said just now.

SHRI KALYANASUNDARAM : The 
Presidential Order is not binding on the Lok 
Sabha; it relates only to government business.

SHRI SEZHIYAN : Let us postpone the 
entire question hour.

SHRI ATAL BIHARI VAJPAYEE (Gwa
lior) *. No; there are important questions on 
the list; we cannot do it.

MR. SPEAKER : 1 will just translate the 
word ‘Raksha Mantri’...

SHRI J. M. GOWDER (NUgiris): No, no. 
We will not take it. What is the meaning of 
'Raksha Mantri’ ?
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MR. SPEAKER : 1 am not going to post
pone the question hour.

SHRI R. S. PANDEY (Rajnandgaon): I 
bad tabled the question. But they are speaking 
on my behalf.

SHRI J. M. GOWDER •' Who is he to ask 
that ?

SHRI R. S. PANDEY : Whether to use the 
words ‘Raksha Mantri’ or 'Defence Minister’ 
is my privilege. But they are protesting.

Prashna pratham. (Interruptions).

SHRIMATI INDIRA GANDHI : Shri 
Manoharan has accepted my proposal. So I 
would make this appeal to the House : let us 
go through the question hour now and then 
we can discuss this matter; actually there is 
very little time left of the question hour.

SHRI JYOTIRMOY BOSU (Diamond 
Harbour); Let it be in the old form.

SHRIMATI INDIRA GANDHI : The 
question of form does not arise. The hon. 
Speaker takes only the number of the ques
tions. It is in the old form in that sense.

MR. SPEAKER : Question No. I.

SHRI K. BALAKRISHNAN (Ambalapu- 
zh a): On a point of order. I am an elected 
member of this House. Am I not expected to 
know whal is happening in this House ?

SHRI S. M. BANERJEE : Let him ask 
somebody else to tell him.

SHRI R. S. PANDEY : Prashna pratham.

SHRI JAGJIWAN RAM : rest—

SHRI J. M. GOWDER : Inda Mantri 
Ptrenna ?

SHRI JAGJIWAN RAM : I am the De
fence Minister.

ORAL ANSWER TO QUESTION

Heavy M ovemaat and CMeMrtaMlNi 
o f Pakistani forces a s  Indo-Pakistaa

Bowlawi

+
*1, SHRI R. S. PANDEY :

SHRI S. M. KRISHNA :

Will the RAKSHA MANTRI be pleased 
to sta te :

(a) whether there has been heavy move
ment and concentration of Pakistani forces 
on different sectors of the Indo-Pakistan bor
der during the recent past;

(b) whether Pakistani Forces arc indulging 
in provocative actions and making intrusions 
into the Indian territory; and

(c) if so, the details thereof and whether 
necessary steps have been taken by Govern
ment to meet the situation created by Pakistan 
on the border 7

RAKSHA MANTRI (SHRI JAGJ/WAN 
RA M ): (a) to (c). No abnormal movement or 
concentration of Pakistani troops has been 
noticed along the Indo-Pakistan border. 
Unusual actvity by West Pakistan i troops has, 
however, been noticed along some sectors of 
the border with East Bangal. Pakistani forces 
have intruded into Indian territory on 7 occas
ions since 25th March in the Eastern Sectors. 
There have been 43 incidents of firing across 
the border and 3 cases of kidnapping. There 
have also been 16 air violations by Pakistani 
aircrafts. 19 protests have been lodged with the 
Government of Pakistan on these incidents. 
Our Security Forces are maintaining constant 
vigil on the borders and have instructions to 
take appropriate action against Pakistani 
intrusions.
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